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STATUS REPORT 

 

Reference:- Hon’ble National Green Tribunal (CZ) order dated 08.07.2025 in the matter of OA 

No. 197/2024 (CZ) Ramshwar Singh V/s State of Madhya Pradesh & Ors. 

Hon’ble NGT by order dated 08.07.2025 directed that “It is for the State PCB to make a fresh 

inspection and to find out the deficiencies in units and the communicate in writing to the units with 

further time to remove deficiency and to take corrective measures and to submit the report.”   

Action Taken: 

1. In compliance to Hon’ble NGT directions Regional Officer Mr. R. R. Singh Sengar and Mr. 

Salman Khan, Assistant Engineer carried out fresh inspection of all 34 stone crusher units of 

Bilaua area on dated 17 and 18 July 2025. Details are submitted in Annexure 1 & 2.  

2. During inspection it was found that out of 34 units 30 units installed adequate air pollution 

control facilities. These units were instructed to rectify minor repairing and maintenance of 

various machine enclosures and to carry out additional plantation within premises in 10 days 

period. This was communicated to all 30 units in writing during inspection. Details are 

submitted in Annexure-1.  

3. It was also found that out of 34 units 04 units not installed adequate air pollution control 

facilities but installation work was seen under progress. These units were instructed to 

complete the installation of adequate air pollution control facilities with additional plantation 

within 10 days period followed by submission of compliance report. This is communicated in 

writing to these units during inspection. Details are submitted in Annexure-2. 

4. Out of 34 units 33 units submitted their compliance report to RO Gwalior Office till 

23.07.2025. Details are submitted in Annexure 1 & 2. So verification of compliance report is 

proposed at the earliest.  

5. Ambient air quality monitoring at 3 stations in Billaua residential area was also carried out on 

dated 05-06 July 2025 by RO Office Gwalior. Report is enclosed as Annexure-3. The average 

PM10 concentration was found 127.38 microgram per cubic meter. During previous monitoring 

on dated 09-10 November 2024 average PM10 concentration was found 464.60 microgram per 

cubic meter. This reflects considerable improvement of ambient air quality of Bilaua area 

which is due to installation of adequate air pollution control facilities by the stone crusher units 

of the area. 

 This status report is prepared and submitted in compliance of Hon’ble NGT order dated 

08.07.2025.  

                
           (R.R. Singh Sengar) 

             Regional Officer 

             MPPCB, Gwalior  
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Annexure-1 

List of Stone Crusher units of Billaua Area installed adequate Air Pollution 

Control arrangements’ 
 

S. No. Name of Stone Crusher Date of 

Inspection  

Date of 

Issuance of 

letter for 

deficiencies  

Date of 

Corrective 

compliance 

submitted by 

stone crusher 

units 

1.  M/s. A.V.P. Infratech (Old Name - 

Arcon Mining Pvt. Ltd.) 

Survey No. 2776/1, Village Bilaua, 

Dabra, Gwalior 

17.07.2025   17.07.2025 21.07.2025 

2.  M/s. Teleworld Mines And Minerals 

Pvt. Ltd. 

Survey No. 2776/2K, 2776/2Kha, 

2776/2G, Village Bilaua, Tehsil Dabra, 

District Gwalior 

17.07.2025 17.07.2025 21.07.2025 

3.  M/s. Murarilal Sharma Stone Crusher 

(Ramdoot Stone Crusher),  

Khasra No. 2769/1/2, Village Bilaua, 

Tehsil Dabra District Gwalior 

17.07.2025 17.07.2025 21.07.2025 

4.  M/s Jai Maa Kela Devi Stone 

Industries,  

Survey No. 

2767,2768,2769/1/1,3591/1, Village 

Billua, Tehsil Dabra, District Gwalior, 

17.07.2025 17.07.2025 21.07.2025 

5.  M/s. Stonex Infra,  

Survey 3590/1/1, 3593/1/1, Village 

Billua, Tehsil Dabra, District Gwalior, 

17.07.2025 17.07.2025 21.07.2025 

6.  M/s. Shree Jee Infracon, (Stone 

Crusher Unit), S.No. 3590/1, 3590/2, 

Village Billua, Tehsil Dabra, District 

Gwalior, 

17.07.2025 17.07.2025 21.07.2025 

7.  M/s. Stuti Stone Crushing Company, 

3577, 3579/7, Village Billua, Tehsil 

Dabra, District Gwalior, 

17.07.2025 17.07.2025 21.07.2025 

8.  M/s. Mahadev Stone Industries (Stone 

Crusher), (New Name –Shree Dauji 

Stone Crusher) Survey No. 3579/1, 

3579/4, 3588/6, 3589/5, Village Billua, 

Tehsil Dabra, District Gwalior, 

17.07.2025 17.07.2025 22.07.2025 

9.  Shri Siddhi Vinayak Stone And 

Crusher 

Survey No. 3579/5, 3583/2, 3588/5, 

3589/5, 3579/3, 3579/6, 3583/1, 

Village Bilaua, Tehsil Dabra, District 

Gwalior 

 

17.07.2025 17.07.2025 21.07.2025 

10.  Jai Dau Baba Stone Industries 

Survey No. 2731/1, Village Bilaua, 

Tehsil Dabra, District Gwalior 

18.07.2025 18.07.2025 21.07.2025 

11.  Shree Shyam Sarkar Stone Crusher 18.07.2025 18.07.2025 22.07.2025 
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Annexure-1 

List of Stone Crusher units of Billaua Area installed adequate Air Pollution 

Control arrangements’ 
 

Survey No. 2759, 2760/1, 2760/2, 

2761, 3650, Village Bilaua, Tehsil 

Dabra, District Gwalior 

12.  Om Shri Stone Crusher (Crusher) 

Survey No. 3647-3649, 3651, 3595, 

2763, Village Bilaua, Tehsil Dabra, 

District Gwalior 

18.07.2025 18.07.2025 21.07.2025 

13.  Siddhi Vinayak Stone Crusher 

Survey No. 3596/1, 3595/3, Village 

Bilaua, Tehsil Dabra, District Gwalior 

18.07.2025 18.07.2025 21.07.2025 

14.  Shri Nathji Infrastructure 

Survey No. 3646, 3647, 3671, 

3596/2/1, Village Bilaua, Tehsil 

Dabra, District Gwalior 

18.07.2025 18.07.2025 21.07.2025 

15.  M/s. DDA Stone Crusher, Survey No. 

3596/2/2, 3642, 3643, 3644/2, 3645, 

3673, Village Bilaua, Tehsil Dabra, 

District Gwalior 

18.07.2025 18.07.2025 21.07.2025 

16.  Ganesh Stone Crusher 

Survey No. 3605/2/1, 3606/3/1, 

Village Bilaua, Tehsil Dabra, District : 

Gwalior 

18.07.2025 18.07.2025 21.07.2025 

17.  M/s. Sarvodaya Manufacturer & 

Contractor, Survey No. 3605/2/2, 

Village Bilaua, Tehsil Dabra, District : 

Gwalior 

18.07.2025 18.07.2025 21.07.2025 

18.  M/s. Shri Sai Kripa Stone Crusher And 

Grit Suppliers,  

Survey No. 3707/1, 3707/3, 3629/1, 

Village Bilaua, Tehsil Dabra, District : 

Gwalior 

18.07.2025 18.07.2025 21.07.2025 

19.  M/s. Shiv Shankar Stone Industry, 

Survey No. 3609/1, 3609/5, Village 

Bilaua, Tehsil Dabra, District Gwalior 

18.07.2025 18.07.2025 21.07.2025 

20.  M/s. Jai Sidhbaba Stone Crusher, 

Survay No . 3626/2, 3609/7, 3626/1, 

Village Bilaua, Tehsil Dabra, District 

Gwalior 

17.07.2025 17.07.2025 21.07.2025 

21.  Bari Stonex (Stone Crusher) 

Survey No. 3625/2, Village Billua, 

Tehsil Dabra, District  Gwalior 

18.07.2025 18.07.2025 21.07.2025 

22.  M/s. Pavan Putra Enterprises, (Crusher 

Unit) Survey No. 3707, Village Billua, 

Tehsil Dabra, District  Gwalior 

18.07.2025 18.07.2025 21.07.2025 

23.  M/s. Bhole Baba Grit Udyog, Survey 

No. 3624/2/5, Village Billua, Tehsil 

Dabra, District  Gwalior 

18.07.2025 18.07.2025 21.07.2025 

24.  M/s. Girraj Stone Crusher, Survey No. 

3624/2/6, Village Billua, Tehsil Dabra, 

District  Gwalior 

18.07.2025 18.07.2025 21.07.2025 

25.  M/s. Balaji Stone Crusher (Dinesh 

Chandra Mangal), Survey No. 3624/2, 
18.07.2025 18.07.2025 21.07.2025 
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Annexure-1 

List of Stone Crusher units of Billaua Area installed adequate Air Pollution 

Control arrangements’ 
 

Village Billua, Tehsil Dabra, District  

Gwalior 

26.  M/s. Manglam Mining & Infratech, 

Survey No. 3630/3, Village Billua, 

Tehsil Dabra, District  Gwalior 

18.07.2025 18.07.2025 21.07.2025 

27.  M/s. Kamal Bajaj (Old name Jhulelal 

Granite), Survey No. 3624/2/3, Village 

Billua, Tehsil Dabra, District  Gwalior 

17.07.2025 17.07.2025 21.07.2025 

28.  M/s. Hardol Granite (Unit-2), Survey 

No. 129, 131, Village Rafadpur, Tehsil 

Dabra, District  Gwalior 

17.07.2025 17.07.2025 21.07.2025 

29.  M/s. Hardol Granite, Survey N0. 129, 

Village Rafadpur, Tehsil Dabra, 

District  Gwalior 

17.07.2025 17.07.2025 21.07.2025 

30.  M/s. Guru Kripa Stone Crusher, 

Survey No. 132, 133, Village 

Rafadpur, Tehsil Dabra, District  

Gwalior 

17.07.2025 17.07.2025 21.07.2025 

 

Remark: - Copies of letter for deficiencies are enclosed. 
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          Annexure-2 

 

List of Stone Crusher units of Billaua Area not installed adequate Air 

Pollution Control arrangements’ 
 

S. No. Name of Stone Crusher Date of 

Inspection  

Date of 

Issuance of 

letter for 

deficiencies  

Date of 

Corrective 

compliance 

submitted by 

stone crusher 

units 

1.  M/s. Vaibhav Stone Crusher 

Survey No. 2769/2/K, 2769/2/Kha, 

Village Bilaua, Tehsil Dabra, District 

Gwalior 

17.07.2025 17.07.2025 21.07.2025 

2.  New Jai Daubaba Stone Crusher (Crusher) 

Survey No. 2727Min8, 2758, Village 

Bilaua, Tehsil Dabra, District Gwalior 

18.07.2025 18.07.2025 23.07.2025 

3.  Rajawat Stone Industries 

Survey No. 3623/1, Village Bilaua, Tehsil 

Dabra, District Gwalior 

17.07.2025 17.07.2025 22.07.2025 

4.  Reeturaj Stone Crusher 

Survey No. 117, Village Rafadpur, Tehsil 

Dabra District : Gwalior, 

17.07.2025 17.07.2025 Not submitted 

 

Remark: - Copies of letter for deficiencies are enclosed. 
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REGIONAL LABORATORY
]UT. P. POLLUTI OlY C O]YTROL B OARD

D.D. Nagar, Housing Board Colony, Gwalior (M.p.)
AIR MONITORING REPORT

REPORT NO. 85NAMEoFINDUSTRY:.AmbientAirMonitoringBiIlowaTm
(M.P.)

7. SAMPLB COLLECTED By: RO Laboratory Staff
8. REFERENCE:
C) AMBIENT AIR MONITORING RESULT:

t Station r - on The Roof of Nagar parishad office Building Billowa
{' Station Ir-on The Roof of Shri Bhagwan Singh S/o shri R.R.singh House, Billow
* Station rrl 

-Near Ayushman Aarogya Mandir (pHC) Bilowa

Parameters Unit (D (II) (rr)
1. RSPM (PM,o ) RSPM Pgl MJ wL1l T In.i o I 143.83

9. E Indicates that the varues exceed the permissible rimits.10. Wind direction : East To West

fu.
Laborffi InCharge

1. DATE OF MONITORING
2.DATE OF ANALYSIS
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From : Legal Cell <legalcell.pcb@mp.gov.in>
Subject : Inspection Report in OA 197-2024 Rameshwar Singh Vs

State of MP
To : harnengt <harnengt@gmail.com>, romppcb gwalior

<romppcb_gwalior@rediffmail.com>, dmgwalior
<dmgwalior@nic.in>, aryangupta llb
<aryangupta.llb@gmail.com>

Cc : parul bhadoria04 <parul.bhadoria04@gmail.com>

Email Legal Cell

Inspection Report in OA 197-2024 Rameshwar Singh Vs State of MP

Thu, Jul 24, 2025 02:09 PM
2 attachments

Sir 

Please find enclosed the Inspection Report in OA 197-2024 Rameshwar Singh Vs State
of MP submitted in compliance of order dated 08.07.2025. This mail may be treated as proof
of service. 

Regards 

LEGAL CELL 
MP PCB 

Inspection Report in OA 197-2024 Rameshwar Singh Vs State of MP.pdf
9 MB 

OA 197-2024 ORDER Dated 08.07.2025.pdf
242 KB 
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